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Name of the Company: Amit Narendrakumar Patel
(Kinboshi Danke Resources Pvt Ltd.)

V/s.
Registrar of Companies

Section of the Companies Act:  Section 252 (3) of the Companies Act, 2013

SIGNATURE

A

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRES__ENTATION.

pey  ARELLANT

1. fevesy L. 0esAag

ORDER

PCS Mr. Devesh Desai is present for the Appellant.
The representation of the ROC as well as Income Tax Department is received.

The Ld. Lawyer appearing on behalf of the appellant submitted that after revival of

the company, the company will close its business on compliance of the statutory
requirements.

Heard the arguments of learned PCS for the Appellant.

The order 1s reserved.
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